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o T NOTIFICATION
. F.8(1)}/89/DLC(W)/LL/, ' E in exercise of the POWETS cdnfen'ed-by section 19 of the Bombay
| Labour Welfare Fund Act, 1953 (Bombay Act No. XL of 1953) as extended to National Capital
‘ Tetritory of Delhi, the Lieutenant Governor of National Capital Territory of Delhi, after previous
“~publication, hereby makes the following rules to amend the Delhi-Labour Welfare Fund Ruies, 1997
namely:- . ’ ' i
! ‘ ' ~ RULES ‘
Short Title and commencement: ' L (1) These rules may be called the
: i . : ' Delhi Labour Welfare Fund .
, : ' (Amendment) Rules, 2012.
j - (2) They shall some into force on the _
date of their publication in the Delhi Gazette.
Amendment of rule 12 2. V In the Deihi Labour We]fare Funds
o . - C Rules, 1997 for Rule 12 the following shall be .
I : o substituted, namely:-
| . B i S 3 Thg Board shall consist of 2 maximum
' ~ of 17 Members including-

a) Three - miembers * each from  the
representatives of Employers, Employees
and Women, - - .
b} Two independent members, ) :
c} Principal Secretary (Labour) / Secretary
(Labour) Government of Mational Capital
- .. Tervitory of Delhi or his nominee,
; d} Labour Commissioner, Govi. of National hE
d ' Capital Territory of Delhi or his nomince.”
Vi : By order and in the name of the Lieutenant
: , Goveérnor of National Capital Territory of
\ _ . Delhi. o
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,1. All members of the Board. h ' :
2. The Principal Secretary to Hon’ble Licutenant Govemor, Raj Niwas, Delhi. :
3. The Principal Becretary to Hon’ble Chief Ministér: of Delhi, Delhi Sachivalaya, Players
Building, LP. Estate, New Delhi. , 5 B
4, The Secretary to Hon’ble Minister {Education, Transport, Gurudwara Election and
Administration), Govt. of NCT of Delhi. , : ; ;
5. The Secretary to Hon'ble Minister (Health & Family Welfare, Employment, Revenue
Irrigation & Flood) Govt., of NCT of Delhi. : _ .
6. The Secretary to Hon’ble Minister (Power, Food & Civil Supplies, Development) Gowvt. of .
NCT of Delhi. * .
7. The Secretary to Hon’ble Minister (Social Welfare, Women & Child Department) Govt. of
NCT of Delhi.. o e ‘ ; L -
8. The Secretary to Hon'ble Minister (Public Works Department, SC/ST Welfare Depariment,
Urban Development, Land and Building); Govi. of NCT of Drelhi. _
9, The Secretary to Hon’ble Minister (Industries, Labour, Election), Govt. of NCT of Delhi.
1C. The Secretary, Dethi Vidhan Sabba, Govt. of NCT of Delhi for kind information of Hon’ble
Speaker & Hon'ble Dy. Speaker. LT = s ' m ;
11. The O.S.D. to Chief Secretary, Govt. of NCT of Delhi, Delhi Sachivalaya, Players .
. -Building, LP. Estate, New Delhi. ,
12. Pr. Secretary (Labour), 7™ Level, Delhi Sachivalaya, Players Building, 1.P. Estate,
New Delhi. ' ' s R o
13. Labour Commissioner, 5, Sham Nath Marg, New Dethi.
- 14. The Dy. Secretary, GAD (in duplicate) for publication in the Delhi Gazette Part-IV. 10
copies of the Gazette may please be supplied to-this Department.
15.All Dy. Labour Commissioner/Joint Labour -Commissioner, Labour department,
Government of NCT of Delhi. .
~The Asstt: Director (Planning), Labour Department, 5, Sham Nath Marg, Delhi with the
request to place it on table of the Vidhan Sabba.- T
17. Librarian, Labour Department, 5 Sham Nath Marg, Delhi.
18, Asstt. Programmer, Labour Department, 5, Sam Nath Marg, Delhi: for uploading
notification on Labour Department website. - ’ '

S LI S , (PiW
. i . Joint Secretary (Labour)
Govt. of National Capital Territory of Delhi.
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